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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
! - AT HYDERABAD '

DATE OF ORDER _:__08-05-1997

| -
‘Batucan HL

iKoyya Anjaneyulu
. oe os Applicant

. And
|

11. Central Board of Workers Education,
* rep. by its Director, North Ambazari Road,
| Nagpur. '

2. Regional Director, Worker's Education
Centre, Allipuram, Visakhapatnam,

Jd. K.Lakghmana Rao,

es o+ RBspandents

|
i
|
J
?ounsal for tha Applicant : Shri P.B.Vijay Kumar

Counsel for the Respondsnts :

Shri Kota Bhaskar Rao, CGSC
! .

CORAM:
|

THE HON'BLE SHRI
i

H.RAJENDRA PRASAD ¢ MEMBER - {A)

i (Order per Hon'ble Shri H.Rejendra Prasad, Member (A)

g

LR ] 2.

)o




(Order per Hon'ble Shri H.Rajendra Prasad,
Member (R) ).

Heard Shri P.B.Vijay Kumar, laarned counsasl for the
applicant and Shri Kota Bhaskar Rao, learnad standing counsel

for the respondents,

2. The applicant, who has been working in the office of
Workers Education Cantre, Visakhapatnam,has recently been
transferred to the office of the Regional Director, Workers
Educational Centre, Hyderabad., He has been working in the
office of the Regional Director, uurkér's Education Centre,
Visakhapatnam, since 1964, The applicant cexpresses certain

per sonal difficulties in complying with the < - transfer order
and mantions that he is nearing his superannuation. He has not,
however, made any rapresantafiun to the concerned authorities i.e,
tha Central Bgard of Workers Education, Nagpur, He may do so
now. The Respondent No,1,on receipt of such a repregentation,
may sxamine the same on merits and feasibility Por taking appro-
priate decision in the matter within 3 ueeks from the date of

receipt of such a representation from the applicant,

3. Thus the 0.A. is disposed of at tha admissiop stage, :: .

- No costs,.

Dated: _8th_M_ay, 1997, - J/
Qictated in Gpen Court. ' ?’(ﬂ/\—*/
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0.A.550/97

To

1. The Director, MNExkhxiRwax
Central Board of Workers Education,
North Almbazari Road, Nagpur.

2e

3.
4.

S

6.

The

One
Cne
One

One

PVMe

Regional Director, Worker's EducationyCentre,
Allipuram, Visakhapatnam,

copy to Mr.P.B.Vijayakumar, Advocate, CAT.Hyd.
copy to Mr.K,Bhaskar Rao, Addl.CGSC.CAT.Hyd.
copy to Hon'ble Member(A) CAT.Hyd.

copy to DfR.(A) CAT,Hyd,
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THE HON'BLE MR JUSTIJE .
' ‘VICH~CHAIRMAN

and]j'/

THE HOW' BL MR.H. RASENDRA PRASAD:M( 2,)
|

Date s . -'S’“..1997

ORLER/JUDGMENRT

. Melo/RoA./Co ko, - , , .
' ' ) { .
in- ‘

- \ O fio, 55/\0 )01’71 | |
S ._ @w.p, c )

T.A.No.

: J
¢ Aduitted and Interim directions
Issued ' ' 1
}

Allowgd
' o
Disposed of with directions

‘\\'
|

Dismisgea.

i . Dismisged as withdrawn
; ‘ Uismispec for default.

Crderefi/Re jecte, 'Ai‘__ r———

» ‘ -No ordeér as to co S edw frmrefrn Hfaww

PV ' . Central Adinistrotive Tbusal
o | sorr DESBATER
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